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ORDER 
(DATE OF HEARING 19-2-2004) 

The present petition is filed for review of order dated 6.8.2003 in Petition 

No.34/2001.  The review petition is already admitted for hearing on the following two 

aspects, namely: 

 

(a) Correction of the arithmetic error in award of depreciation for the year 

2003-04. 

(b) Withdrawal of the award of AAD of Rs.22.02 crore for the year 2003-04, 

since normative loan was fully repaid during the year 2002-03. 

 

2. A review petition (No.74/2003) has been filed by NTPC also seeking review of 

certain other aspects of the said order dated 6.8.2003 in Petition No.34/2001, and is 

listed for hearing on 24.2.2004.  It is stated that the issues in the present review 

petition may have some bearing on the issues raised in review petition No.74/2003. 

 

3. We direct that the present petition be also re-notified on 24.2.2004, along with 

review petition No.74/2003. 

 
 Sd/-         Sd/- 
(K.N. SINHA)       (ASHOK BASU) 
   MEMBER                     CHAIRMAN 
 
New Delhi dated the 19th February, 2004 


